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Jio launches low-cost
smartphones

New Delhi, Apr 3:
Jio launcheslow-cost
smartphones to help regain
subscriber momentum.
Near-term delay in
tariff hike does not de-rail
the long-term structural
uptrend story in average
revenue per user (ARPU),
as any consolidation
scenario could further
boost Jio’s subscriber
addition, said a recent
note by JM Financial.
Jio’s subscriber
momentum remained
muted in the course of
FY21, partly on account
of spectrum constraints
due to a surge in data
usage post-COVID.

Additionally, new
“aggressive” Jiophone
offers, to be followed by
the impending launch of
the low-cost smartphones,
are likely to help regain
subscriber momentum,
it pointed out. It also
observed that Jio’s net
subscriber addition
had remained subdued,
averaging 2.3 million
addition per month against
the net subscriber addition
of 4.7 million in March
2020, and pointed out that
with spectrum constraints
now behind, traction in
new Jiophone plans are
key to revive subscriber
addition momentum.

Haier introduces new range
of mounted refrigerators

Coimbatore, Apr 3:
Haier, the global leader
in Home Appliances &
Consumer Electronics and
World’s Number 1 brand
in Major Appliances for
12 Consecutive Years,
has unveiled 17 new
variants of Big Bottom
Mounted Refrigerators
in 3 and 4-star range.
The new additions to
Haier’s revolutionary
BMR - Bottom Mounted
Refrigerator series flaunt
the all-new magic
convertible series that
allows temperature to
be controlled between
a wide range of +9°C
to -24C to cater to the
unique requirements of
different food items for
retaining their freshness
and nutrition for longer
duration.

Different foods have
different temperature
requirements for storage.
Not all foods are best
stored at the exact

same temperature. And
even though the ideal
temperatures for different
foods may vary by only
a few degrees, those

Leader Batteries signs Ajay
Devgan as brand ambassador

Chennai, Apr 3:

Pilot Industries, pioneer
in the E-Rickshaw,
Inverter and Solarbattery
segments in India,
signs Ajay Devgan as
the brand ambassador
for their leading brand
“Leader Batteries”. The
company, with its focus
on power, performance
and quality, has been
providing world-class and
futuristic energy solutions
in Storage Energy and
Lead(Pb) products.

To expand their
communication from
businesses to consumers
at large, Leader Batteries
is ecstatic to partner
celebrated Bollywood
actor Ajay Devgan as
their brand ambassador.
With his strong, grounded
personality and established
connect in the heartland
as well across different
corners of the country,
he perfectly fits the brand
ethos with his everyman

yet dynamic demeanour.
With modernized
manufacturing and product
innovations at the core
of every they do,Leader
Batteries has successfully
enjoyed leadership
position in the industry.
The company, with its
industry best products
available at efficient price
points, hasits presence on
over 30 overseas market
and enjoys a sizeable
market share. With the
recent shift in business
strategy, they plan to
grow their business by
100% in coming three
years.

NAME CHANGE

1, T. Subramanian Alias
Subaramanian T, Slo:
P.Thoondi, Date of Birth:
02.07.1973, Residing at
No.1A, 1st Floor, Avvai Street,
Periyar  Nagar, Pallikkaranai,
Chennai - 600 100, shall
henceforth be  known as

T.V. MAANDHANEYAN.
T. Subramanian Alias
Subaramanian T

differences can make a
huge impact on flavor,
freshness and texture.

1, M.UMASHANKAR S/o.
M.Madhanagopal, aged about
63 yrs, residing at No.43, F2 1st
Floor, Dr.Radhakrishnan Salai,
Valasaravakkam, Chennai-600087.

| Have Lost My Original
Power of Attorney Document
No 2079/2006 Dt 12.07.06
dated 12.07.2006 on the file of
SRO, Guduvanchery.

Panasonic Carbon India Co. Limited
(CIN: L29142TN1982PLC009560)
Regd Office: Pottipati Plaza, 3rd Floor, 77, Nungambakkam High Road,
Nungambakkam, Chennai 600034. Tel: 044-28275216, 044-28275226
Web: www.panasoniccarbon.co.in

NOTICE OF LOSS OF SHARE CERTIFICATES

Notified for information of all concerned that the shareholders, whose certificate numbers are given
below together with distinctive numbers have intimated the Company that their share certificates have
been lost and have requested the Company to issue duplicate Share certificates. The public is hereby
cautioned against dealing in any way with these share certificates. Any objection whatsoever in respect
of the following share certificates should be intimated to the Company Secretary at the corporate office
mentioned herein above within 15 days from the date of publication of this notice. If no objection is
received within 15 days, duplicate share certificates will be issued to the respective Shareholders.

Name of Address FolioNo | Distinctive No | Certificate | No of
Shareholder No Shares

If anybody is in pc ion of
the same. | hereby request you to
handover the same to me.

$.Dhanasekaran M.A., B.L.

Advocate & Notary

292-A, PH Road, Aminjikarai, Chennai-29
M.Umashankar 9841071363

Ramachandran D | No.5, J.J. Road D0001150 | 2121101212150 | 9103 50
Sundarajapuram 2824215-2824224 | 21890 10

Madurai - 625 001

o claims will be entertained by the Company with respect to the Original Share Certificates subsequent
to the issue of Duplicate thereof.
Place: Chennai

Date: 2 April 2021

For Panasonic Carbon India Co. Limited
Company Secretary

PUBLIC NOTICE

My client Mr.A.Manoj, S/o.K.Arumugam, aged about 35 years,
residing at 87/42, Appar Sarni Koil Street, Mylapore, Chennai -
600004 is intending to purchase the following property.
Schedule of the Property
Item 1: (Present owner is Sridhar J.Bharadwaj who had ad
purchased the same vide Registered Sale Deed dated 13/12/2001
registered as Doc.N0.2992/2001 before SRO Mylapore)
All that piece and parcel of land measuring 250 sq.ft of undivided
share of land out of total extent 2390 sq.ft. bearing New Door
No.44/2, Old Door No.108/2, P.S.Sivaswamy Salai, Previously
Sullivan Garden Road, 2nd Lane, Mylapore, Chennai - 4 along
withFlat No. C-1 with built up area of 875 sq.ft. with corresponding
car park 'C-1 'on the | Floor of the building constructed therein.
Item 2: (Present owners of the above property are Mrs.Kalyani
Naganathan Mrs. Lakshmi Ramadurai and Mrs. S.G Hemalatha
who had purchased the same vide (1) Registered Sale Deed
dated 28/03/1996 registered as Doc.No.857/1996 before SRO
Mylapore (557 sq.ft. of undivided share) & (2) Registered Sale
Deed dated 28/03/1996 registered as Doc. No. 860/1996 before
SRO Mylapore (388 sq.ft. of undivided share), had constructed a
multi storied complex along with other owners by entering into a
Memorandum of Understanding dated 14/04/1996).
Al that piece and parcel of land measuring 945sq.ft of undivided
share of land out of total extent 2390 sq.ft. bearingassessed as
New Door No.44/1, Old Door No.108/1, P.S.Sivaswamy Salai,
Previously Sullivan Garden Road, 2nd Lane, Mylapore, Chennai
- 4along withFlat No. A with built up area of 2065 sq.ft. on the |
Floor of the building constructed with corresponding car park "A"
& store room in the ground floor adjacent to lift therein
Both Item Nos. 1 & 2 bounded on the:
North By : R.S No.1599
West By : R.S No. 1602/1
East by : Sullivan Garden 2nd Lane
South by : R.S No. 1602/1
Situated within the Sub-Registration District of Mylapore and
Registration District of Chennai Central
Whereas, the present owners of the Item No. 2 property detailed
hereinabove i.e. Mrs.Kalyani Naganathan, Mrs. Lakshmi
Ramadurai and Mrs.S.G Hemalatha had misplaced their original
documents i.e. (i) Sale Deed dated 28/03/1996 registered as
Doc.No.857/1996 before SRO Mylapore, (ii) Sale Deed dated
28/03/1996 registered as Document No0.860/1996 before SRO
Mylapore & (iii) Memorandum of Understanding dated 14/04/1996
entered into between Mrs.Renuka Shantaram, Mr.R.Mohan, Mrs.
Kalyani Naganathan, Mrs. Lakshmi Ramadurai and Mrs.S.G
Hemalatha and had issued a Public Notice on 30/12/2020 in the
newspapers 'Daily Thanthi' (English) and 'Hindu Tamil' (Tamil)
through their Advocate Ms.T.Yashodha that any person having
knowledge of the aforesaid documents or having any claim are
to make the same within 15 days from the date of notice. It is
represented to my client that there has been no claim made with
respect to the lost documents/ property. Further, the Inspector of
Police, G3 Kilpauk Police Station has issued a Non Traceable
Certificate dated 08/03/2021 that the above original documents
could not be traced.
In and by this notice, it is informed that if any person has any
right, claim or interest over the schedule property other than the
present owners, the said person can contact the undersigned
with details within IOdays. Otherwise, my client Mr.A. Manoj will
proceed to purchase the property and no claim from any third
party will affect the rights of my client.
S.S.Rajesh
Advocate
Flat ‘A", 'Srilalitha’, D.No.16,
Sripuram 1st Street, Royapettah,
Chennai - 600014 Ph: 9884718421
Email: mail@rualegal.com

FOR THE ATTENTION OF THE CREDITORS OF M/s.ULTRA TILE PRIVATE LIMITED

[FORM A |
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of Corporate Debtor Ultra Tile Private Limited

2. | Date of Incorporation of Corporate Debtor | 25.08.1993

3. | Authority under which Corporate Debtor | Ministry of Corporate Affairs
is Incorporated / Registered Registrar of Companies, Chennai

Corporate Identity No. of Corporate U26960TN1993PTC025667

Debtor
Address of the Registered Office KPM'S SAPPHIRE, No: 26, 11th Avenue
Ashok Nagar Chennai TN 600083 IN

of Corporate Debtor
Insolvency Commencement Date in respect | 31.03.2021, Order delivered on
30.03.2021. Order received and

of Corporate Debtor
acknowledged by IRP on 31.03.2021

Estimated Date of Closure of Insolvency

Resolution Process 27.09.2021

Name and Registration Number of the
8. | Insolvency Professional acting as Interim
Resolution Professional

Name: L V Shyam Sundar,
Registration Number:
IBBI/IPA-002/IP-N00262/2017-18/10775

9. [ Address and e-mail of the Interim Resolution
Professional, as registered with the board

Address: 3rd Floor, No.17, Gandhi Road,
Alwarthirunagar, Opp To Vinayagar Temple
& Above Samyuktha Scans, Chennai,
Tamil Nadu, 600087.

Email: shyam.ascend@gmail.com

Address: 3rd Floor, No.17, Gandhi Road,
Alwarthirunagar, Opp To Vinayagar

Temple & Above Samyuktha Scans,
Chennai, Tamil Nadu - 600087.

Email: cirp.ultratile@gmail.com with a
copy marked to shyam.ascend@gmail.com
Landline: 044-43535657,

Mobile: 9884882326(Office)

Address and e-mail to be used for correspondence
*| with the Interim Resolution Professional

11.| Last Date for Submission of Claims 14.04.2021 (14 days period reckoned
from the date of commencement of

CIRP. i.e. 31.03.2021)

Classes of creditors, if any, under clause (b) of
12.| sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not applicable based on the
understanding of the IRP as on date.

Names of Insolvency Professionals identified to act
13.| as Authorised Representative of creditors in a class
(Three names for each class)

Not applicable based on the
understanding of the IRP as on date

(a) Relevant Forms and
*| (b) Details of authorized
representatives

(a) Web link:
https://www.ibbi.gov.inhome/downloads

(b) Not applicable based on the understanding
of the IRP as on date

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
acorporate insolvency resolution process of the M/s.Ultra Tile Private Limited on 31.03.2021.
The creditors of M/s.Ultra Tile Private Limited are hereby called upon to submit their claims with
proof on or before 14.04.2020 (14 days period reckoned from the date of commencement of
CIRP. i.e. 31.03.2021) to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.

Claims by Operational Creditors shall be submitted in Form B; Claims by Financial Creditors shall
be submitted in Form C; Claims by workman or an employee of the corporate debtor shall be
submitted in Form D; Claims by numerous workmen or employees of the corporate debtor may be
submitted by an authorized representative on their behalfin Form E.

The claim form can be downloaded from https://www.ibbi.gov.infhome/downloads and be
submitted with proofs to the IRP at the address /email-ID mentioned against entry No. 10

Sul of false or misleading proofs of claim shall attract penalties.

: LVSHYAM SUNDAR

Name of Interim Resolution Professional

Date : 01.04.2021
Signature of Interim Resolution Professional: @‘gsv

Place: Chennai

NAME CHANGE

I, SANA SHABBIR IMANI
D/o Shabbir Yacoob Imani
Date of Birth: 14.11.2001
Native Place: Chennai
Residing at: One 74, Tower II-504,
174, Satyadev Avenue MRC Nagar,
R A Puram, Chennai -600 028
Shall henceforth be known as
SANA IMANI
D/o Shabbir Yacoob Imani

SANA SHABBIR IMANI

PUBLIC NOTICE
This is to inform the General Public that
on 30.03.2021 around 11.00 A.M.
when | was travelling between J.C.P
Office and Tondiarpet Post Office on
T.H.Road my documents bearing
Reg.No.764/1958 registered on
26.03.1958 standing in the name of (1)
T.A. Ardhanari Mudaliar (late) (2) T.A.
Mariappa Mudaliar (Late) pertaining to
S.No.75/3, Village D.Maramangalam,
Taluk Omalur, Salem West. Anyone
who finds it may kindly handover the
same to the under signed and the
finder will be suitably rewarded.

M.Nagarajan
Inspector of police (Intel)
Todndiarpet, Chennai — 600081

Phone: 9790930089

Name of the Political Party:
Name of Election:
Name of Constituency:

Name and address of candidate:

FORMATS C-1

(for candidate to publish in Newspapers, TV)
Declaration about Criminal Cases
(As per the judgement dated 25th September, 2018, of
Hon’ble Supreme Court in WP(Civil)
No.536 for 2011 (Public Interest Foundation & Ors.Vs.Union of India & Anr.)

G.NANDAGOPAL

Independent

Tamil Nadu Legislative Assembly
25- Mylapore

I, G.NANDAGOPAL, a candidate for the above mentioned election, declare for public
information the following details about my criminal antecedents:

. - Details about cases on
Pending Criminal cases . -
conviction for criminal offences
Sl. Name of Case No. Section(s) of Description of
No. Court and status | Acts concerned | Name of Court offence(s) &
of case and brief & date(s) of punishment
description of order (s) imposed
offence (s)
1. NA NA NA NA NA
2. NA NA NA NA NA
3. NA NA NA NA NA
4. NA NA NA NA NA

consitiuency.

In the case of election to council of States or electiion to Legislative
Council by MLAs, mention the election concerned in place of name of

Format C-1
Declaration about criminal cases:

(As per the judgement dated 25th September 2018, of Hon'ble Supreme Court in W.P.(Civil) No.
536 of 2011 (Public Interest Foundation & ors Vs Union of India & Anr)

Name and address of the candidate: M.Karikalan & No.4, 4th Cross street, Kurinji
Nagar, West Tambaram, Chennai - 600 045

Name of political party: AMMK (Amma Makkal Munnettra Kazhagam)
Name of the Election: TN State Assembly election 2021 - TNLA 2021
Name of the Constituency: 31. Tambaram Assembly Constituency

I, M.Karikalan, a candidate for the abovementioned election, declare for public information the
following details about my criminal antecedents:

(A) Pending Criminal Cases:

SI.No. | Name of the court Case No and dated Status of Section(s) of Acts
the case(s) | concerned and brief
description of
offence(s)
1 FIR No. 1454 of 2017 | Pending Inducing people to
- dated 27.08.2017, damage the banners
Tambaram West
Police Station

(b) Details about cases of conviction for criminal offences

SI.LNo | Name of the court & Description of Maximum Punishment imposed
date(s) of order(s) offence(s) &
punishment
imposed
None None None

Declaration about Criminal Cases

Name and address of candidate

Name of Political Party

Name of Election

Name of Constituency

VINOJ @VINOJ P .SELVAM
S/o0. Panneer Selvam
No.43/16, Sarangapani Street,
T Nagar, Chennai - 600 017.

FORMAT C-1 (for candidate to publish in Newspapers, TV)

(As per the judgment dated 25t September, 2018, of Hon’ble Supreme Court in WP (Civil) No. 536 of 2011)
(Public Interestt Foundation & Ors. Vs. Uninon Of India & Anr)

Age :34 Yrs

Bharatiya Janata Party

(Independent candidates should write "Independent” here)

Tamilnadu Legislative Assembly Election 2021
Harbour (18)

1, Vinoj @ Vinoj P.Selvam son of Panneer Selvam, a candidate for the above mentioned election,
delcare for public information the details about my criminal antecedents:

SL.No. Pending Criminal Cases Deta'lls.about cases of
conviction for criminal
Description
. Name of
Name of]Case No. and Status of Sectlop(s) OfA.CtS. concerned Court & of offences
and brief description of &
Court |Case date(s) of .
offences punishment
order(s) .
imposed
U/s.143, 188, 269, IPC t/w 3
Cr.No.1661/2020 B2 - |of Epidemic Disease Act,
1 N/A | Esplanedu PS (Charge [Sec.51 (b) Disaster N/A N/A
Sheet Not Filed) Management Act, 41 (6)
TNCP Act,
U/s.143, 188, 269, IPC r/w 3
Cr.No.1491/2020 C3- |of Epidemic Disease Act,
2 N/A Seven Wells PS Sec.51 (b) Disaster N/A N/A
(Charge Sheet Not Filed) | Management Act, 134 TNCP
Act,
Cr.No.1415/2020 C3-
3 N/A Seven Wells PS U/s.143, 188, 269 IPC N/A N/A
(Charge Sheet Not Filed)
Cr.No.38/2021 Cl1-
4 N/A Flower Bazar PS U/s.143, 188 IPC, N/A N/A
(Charge Sheet Not Filed)
Cr.No.1405/2020 T4-
5 N/A Maduravoyal PS g / i 'dlefl i’clgii (s:e:, Z‘Zt 3 1‘;27 N/A N/A
(Charge Sheet Not Filed) P ’
Cr.No0.2727/2020 DIl- |U/s.143,341,188,269,270 IPC
6 N/A Thiruthani PS r/'w Sec.51(a),{(b) Disaster N/A N/A
(Charge Sheet Not Filed) [Management Act,
Cr.No.1303/2020 Karur
O T B ety IS B
(Charge Sheet Not Filed) p ’ ’

* In the case of election to Council of States or election to Legislative Council by MLAs, mention
the election concerned in place of name constituency.
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PUBLIC NOTICE

My client namely Mrs.P.Azhagammal @ Geetha, wife of
N.Chidambara Thanu Pillai, residing at Flat No.12, Door
No.32, 11 Main Road, Gandhi Nagar,_ Adayar, Chennai -
600020 hereby inform the General Public Notice that the
below mentioned Original Document viz. (i) Sale deed dated
22/0111987 Registered as Document No.14411987 with office
of the Sub-Registrar of Adyar, executed by Mr.Narayanan, s/o.
Gopalan in favour of Mr.Vellat Krishnaprasad@ Nandakumar,
which was either lost | misplaced by him.
Any person who finds the above said original documents or
having possession of the same kindly intimate either to us in
the below mentioned address or to the party concerned within
7 days, from the date of publication of this notice, failing which it
will be deemed that the said document is lost.

K.STALIN

. JAYAKUMARAN

Advocates

Flat No.217, 1l Floor,

p dot G Express,

Rajdhani Block, Gandhi Road,
Manikandan Nagar, Hitech Metro City
Kundrathur, Chennai - 600 069.

BEFORE THE 1st
ASSISTANT CITY CIVIL
COURT AT CHENNAI
0.S. No.659/2021

Madhan Kumar & Gayathri
...Plaintiff
Vs
D.Velusamy
Defendant
To
D.Velusamy, Flat No.5,
Krishna Regency,
2nd Floor, 15/6,
Periyar Road, T.Nagar
Chennai-600 017
...JD1/1st Defendant

The above plaintiffs have
filed the above suit for recovery
of money against you and the
same is came up for hearing
on 01.04.2021, the Hon'ble
Court was pleased to ordered
notice to you through Paper
Publication  returnable by
21.04.2021.

Please take notice, make it
convenient to appear before the
Hon'ble 1st Assistant City Civil
Court, Chennai on 21.04.2021
at 10.30 a.m. either in person
or through your counsel, failing
which the matter will be heard
on merits and decided ex-parte.

S.Siva Shanmugam
P.Ravi Shankar
Counsel for Plaintiffs

Cell No. 8015433393 / 9841512232
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Ministry of Corporate Affairs
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IN THE COURT OF
XVII ADDL CITY CIVIL COURT
AT CHENNAI
I. A.NO. 3 OF 2020
IN

A.S. No. 198 of 2019
Against
0.S.No.50 of 2016
Sainath ... Appellant
-vs-
V.Sankaran & 3 Others
.. Respondent

To-
M/s Helios Logistics (India) Pvt
Ltd.No 25/11, North Boag Road,
T Nagar, Chennai-17
Please take notice that the
above named Appellant has
filed the above Appeal in [LA. 3
of 2020 in A.S. No.1980f2019
against O.S.No. 50 of 2016 and
the matters came up for hearing
on 11.03.2021 before the above
mentioned Hon'ble Court and
the Hon'ble court was pleased
to issue notice to you returnable
on 08.04.2021 before the Hon'ble
XVII Addl. City Civil Court at
Chennai. Therefore be present
on 08.04.2021 at 10:30 AM either
in person or through your counsel
failing which the above matter
will be heard and decided in your
absence at your risk and cost.
K.P. SATHISH KUMAR
Advocate

IN THE COURT OF I
ASSISTANT CITY CIVIL AT
CHENNAI

0.S.No: 2944 of 2020
CENTRAL BANK OF INDIA
Periamet Branch,
# 266/1 & 266/2, Konnur High
Road, Ayanavaram,
Chennai - 600 023
Represented by its Branch

Manager Plaintiff
Versus

1. M/S. SHANMUGAM

AGENCIES

Rep. by its Proprietor Mr. T.
NEETHIMAN, S/o M.Thangaraj,
# 37 /2, Sandiappan Main
Street, Ottery,
Chennai - 600 012
2. Mr. T. SELVAM
S /o M. Thangaraj,
# 37 /2, Sandiappan Main
Street,Ottery, Chennai- 600 012
Defendants
Whereas the plaintiff above
named has been filed the above
suit for Recovery of Business
Loan Amount sum of Rs.
3,59,811.54/-(Rupees Three
Lakhs Fifty Nine Thousand
Eight Hundred and twelve only)
against both of you. You are
hereby instructed to take this
notice and appear before the
Hon 'ble Il Asst City Civil Court
at Chennai on 22.04.2021 at
about 10.30.A.M, either in rson
or through your pleader without
fail if otherwise the matter would
be decided in your absence
according to law.
C. NITHYSH SEKHAR
Counsel for Petitioner
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IN THE COURT OF IX
ASSISTANT CITY CIVIL
COURT AT CHENNAI
E.P.No. 2681/2019

in
0.S. No.2477/2014

S.Brindha
...Decree Holder/Plaintiff
Vs
1) Karthick
2) Yogaraj

Both are residing at:

Flat No.F2, Ground Floor,

Geekay Apartments,

N.No0.46/6, O.No.29/6,

South West Boag Road,

T.Nagar, Chennai—600 017

3) Ramalingam,

Residing at: Flat No.F2,

Ground Floor,

Geekay Apartments,

N.N0.46/6, O.N0.29/6,

South West Boag Road,

T.Nagar, Chennai—-600 017
...Judgement Debtors/

Defendants

To
Karthick
Residing at: Flat No.F2,
Ground Floor,
Geekay Apartments,
N.No.46/6, O.N0.29/6,
South West Boag Road,
T.Nagar, Chennai—600 017
...JD1/1st Defendant
Please take notice that the
above is E.P.No. 2681/2019 in
0.S. No0.2477/2014 is posted
on 27.04.2021 Before the IX
Assistant City Civil Court at
Chennai 10.30 a.m. Paaear in
person or through pleader on
the above said date and time,
failing which the above matter
will be decided in your absence.
Venkataswamy babu
Counsel forDecree Holder/
Plaintiff
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R.Mahender Kumar, 1433,
T.P.Chatram Main Road,
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BEFORE THE SUB-COURT,
TAMBARAM AS No. 2 0f2016
Against
0.S. No. 155 /2010
On the file of District Munsiff

Court at Tambaram
. K.Ravichandran
. C.Krishnan( died)
V.Madurai
. K.Natarajan
. K. Thirunavukkarasu
. K.Manikandan
...Appellants /Plaintiffs
Vs.
1. E.Krishnamoorthy
2. E.Arumugham
3. D.Ekambaram
4. B.Prakash
...Respondents /Defendants
On the above captioned subject
matter the Hon'ble Subordinate
Judge at Tambaram in AS No 2
of 2016 directed you to appear
on 02.06.2021 at 10.30 a.m ..
Make your appearance either in
person or through your advocate
failing which the case will be
heared in your absence.
(S. Raja)
Advocate
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HEALTH RESOURCE CENTRE

WORLD AUTISM
AWARENESS DAY

April 2" 2021

A Program ofAnirudha Foundation
(Regn. No.250/14)

One Hour SEMINAR on AUTISM

(4-4-2021 - Sunday)

WHO NEED... Call for Registration

Is your child suffering from +91 90940 44422
- Lack of concentration Date

- Eye to eye contact 4.04.2021 (Sunday)

- Slow learning Timing

10.00 am. to 1.00 pm.

(Refreshments will be
provided)

Registration Fees
Rs.299/-

Resource Person

Dr. PUma Maheswari
Doctorate in Physiotherapy
(Certified & Experienced
Pioneer Over Two Decades -
Manual Therapy and
Medical Fitness)

- Misbehaviour in social environment
- Speech disorders

- Eye power variation

- Delayed developmental growth

- How to handle adolescent child

SEMINAR INCLUDES A

- Specific Manual Therapy
- Exercises & Group Activities |
- Group Discussions with Parents
- Individual Consultation for kids :

www.amol.co

Venue No.55, Chowdry Nagar Main Road, Valasaravakkam, Chennai - 600 087
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24.3.2021
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PUBLIC NOTICE

My client Mr. K. Arumugam, S/o T. Kalathi, aged about 65 years,
residing at 87/42, Appar Sami Koil Street, Mylapore, Chennai -
600004 is intending to purchase the following property.

Schedule of the Prope
Item 1: (Present owner is K.A.Subramanian who had purchased
the same vide Registered Sale Deed dated 21/11/2001 registered
as Document No. 2693/2001 before SRO Mylapore)

All that piece and parcel of land measuring 250 sq.ft of undivided
share of land out of total extent 2390 sq.ft. bearing New Door No.
44/4, Old Door No. 108/4, P.S.Sivaswamy Salai, Previously Sullivan
Garden Road, 2nd Lane, Mylapore, Chennai — 4 comprised in R.S
No. 1600 in Block No. 33, Mylapore Village along with Flat No. C-2
with built up area of 882 sq.ft. with corresponding car park “C-2” on
the Il Floor of the building constructed therein

Item 2: (Present owner is Mr. R. Mohan who had purchased
total undivided share of 945 sq.ft. vide (I) Registered Sale Deed
dated 28/03/1996 registered as Doc. No. 858/1996 before SRO
Mylapore (undivided share of 557 sq.ft.) & (Il) Registered Sale
Deed dated 28/03/1996 registered as Doc. No. 861/1996 before
SRO Mylapore (undivided share of 388 sq.ft.) and constructed a
multi storied complex along with other owners by entering into a
Memorandum of Understanding dated 14/04/1996.)

All that piece and parcel of land measuring 945 sq.ft of undivided
share of land out of total extent 2390 sq.ft. bearing New Door
No. 44/3, Old Door No. 108/3, P.S.Sivaswamy Salai, Previously
Sullivan Garden Road, 2nd Lane, Mylapore, Chennai - 4 comprised
in R.S No. 1600 in Block No. 33, Mylapore Village along with Flat
No. B with built up area of 1666 sq.ft. with corresponding car park
“B” on the Il Floor of the building constructed therein

Both Item Nos. 1 & 2 bounded on the:

North By R.S No. 1599

West By R.S No. 1602/1

East by Sullivan Garden 2nd Lane
South by R.S No. 1602/1

Situated within the Sub-Registration District of Mylapore and
Registration District of Chennai Central

In and by this notice, it is informed that if any person has any right,

claim or interest over the schedule property other than the present

owners, the said person can contact the undersigned with details

within 10 days. Otherwise, my client Mr. K. Arumugam will proceed

to purchase the property and no claim from any third party will

affect the rights of my client.

S.S.Rajesh

Advocate

Flat ‘A’, ‘Srilalitha’, D.No. 16, Sripuram 1st Street, Royapettah,

Chennai — 600014. Ph: 9884718421

Email: mail@rualegal.com
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CASES SURGE

Rural Nashik
moves to

city for

TABASSUM
BARNAGARWALA
NASHIK, APRIL 2

WITH PACKED food, bedsheets
and bottles of water, they camp
outside Nashik Civil General
Hospital. They are relatives and
close contacts of Covid cases ad-
mitted there.

There is Digambar Kad, who
lives 10 km away in Mungsara vil-
lage. He hired a vehicle and went
to three hospitals with sister
Poonam Bhoir (27), a blood can-
cer patient who is now Covid-pos-
itive, before finding a bed here.

Yogesh Barve lives 65 km
away in Chandwad village but
this compound has been his
home for the past two days.
Inside, his wife Meenal (38)ison
oxygen support. Nyaneshwar
Mahajan travelled 40 km from
Niphad village to admit his
mother Janabai (50) after other
smaller public facilities, all full,
turned them away.

As a second Covid wave rolls
over Maharashtra, mainly the
rural areas, patients are forced to
travel long distances to seek
treatment. At Nashik civil hospi-
tal, a nodal centre for rural areas,
all the 110 beds are full.

Nashik has the fifth highest
active caseload in Maharashtra.
Officials expected the maximum
number of active cases to reach
13,000 based on last year’s peak
of 11,000 in September. But on
Friday, the district surpassed
36,000 active cases.

Rural Nashik recorded
38,949 cases over the last year.

beds

But this March alone, it logged
16,042 new cases. “We did not
expect such a steep rise, espe-
cially rural areas,” says civil sur-
geon Dr Ratna Raokhande.

Nashik Collector Suraj
Mandhare says they have in-
creased testing 30-fold and have
been scaling up beds over the last
month. “But we canno longer es-
timate by how much the active
caseload will rise. Frankly, we
cannot prepare infinitely.
Infrastructure is just one compo-
nent of Covid management,” he
says. On Thursday, in a meeting
with the State Minister in charge
of Nashik, Chhagan Bhujbal,
Mandhare decided to add 1,300
oxygen beds in the city. But resi-
dents of surrounding villages
complain of disparity. With the
increase, the city of over 20 lakh
people will have 4,300 oxygen
beds while rural Nashik with 42
lakh people has only 1,050, with
700 occupied.

There are 75 ventilatorsin ru-
ral Nashik but with only eight
patients. “We don’t have physi-
cians and intensivists to handle
all 75,” says a Health official.

Dr Anant Pawar, from the dis-
trict health office, says specialist
doctors prefer to work within
the Nashik Municipal
Corporation, which earns them
about Rs 2.5 lakh per month, as
against about Rs 75,000 in rural
hospitals. Pawar says they have
drafted 10 physicians from pri-
vate hospitals who have agreed
to treat Covid patients in rural
hospitals -- for now.

FULLREPORTON
www.indianexpress.com

Priyanka in self-isolation, cancels poll plans

New Delhi: Congress General
Secretary Priyanka Gandhi Vadra
Friday cancelled her campaign
plans for the next three days in
Assam, Kerala and Tamil Nadu
and went into self isolation after
her husband, Robert Vadra,
tested positive for Covid-19

“Unfortunately, I came into
contact with someone COVID +ve
and have tested positive for COVID
although I am asymptomatic so
far. As per the COVID guidelines,
Priyanka and I are self-isolating al-
though she has tested negative,”
Vadra posted on Facebook. ENS

Day after Nandigram violence,
BJP, TMC approach poll panel

TMC says CAPF partisan; BJP claims Mamata broke poll code

EXPRESS NEWS SERVICE
KOLKATA, APRIL 2

A DAY after the high-voltage
electoral contest in Nandigram
and 29 other seats, the
Trinamool Congress and the BJP
went to the Election
Commission and levelled allega-
tions against one another.
While the Opposition party
accused Chief Minister Mamata
Banerjee of violating

After the meeting, Sinha told
reporters, “We discovered there
were issues with EVMs and gave
the EC a list of such glitches...”

Inaletter to the poll body, the
TMC accused the central armed
police forces of acting on the be-
hest of Home Minister Amit Shah.
Accusing the forces of “dishon-
esty” and “fraud” to immobilise
the democratic setup, it alleged,
“The CAPF, under instructions of
the Home Minister, has acted in

complete departure

the model code of con- from its duty and re-
duct in Nandigram’s sponsibility to act im-
Boyal area, the TMC del- partially by beinga mute
egation complained spectator to the contin-
about glitches in EVMs ual violence perpetrated
behmiourofhecennal | DEGISION| 2 o ention
forces deputed for secu- 2021 to the commission, led
rity at polling booths. B\gl‘llEgZL by state leader Shi’shir
The state’s ruling party Bajoria, sought action

also accused BJP sup-
porters of “unleashing distur-
bances during the polls”.

The high-level TMC delega-
tion that met Chief Electoral
Officer (CEO) Aariz Aftabwas led
by the party’s vice-president and
former Union Cabinet minister
Yashwant Sinha, and state min-
ister Subrata Mukherjee.

against Banerjee for
protesting at a polling booth in
Boyal and accused her of pro-
voking TMC workers. The BJP
said it was happy with the work
done by the central forces.
“TMC is levelling allegations
every day, and they are pressur-
ing the EC on various issues...”
said Bajoria.

India condemns
violence in Myanmar

EXPRESS NEWS SERVICE
NEW DELHI, APRIL2

INDIA SAID on Friday that it con-
demns any violence and stands
for restoration of democracy in
Myanmar - one of its clearest
statements about its stand on
the regime change in the neigh-
bouring country.

“Let me be very clear. We
condemn any use of violence.
We believe that the rule of law
should prevail. We stand for the
restoration of democracy in
Myanmar,” Ministry of External
Affairs (MEA) spokesperson
Arindam Bagchi said during the
weekly press conference.

“We have urged the release of
political prisoners and supported
any attempts atresolving the cur-
rent situation, including through

the efforts of ASEAN. We remain
engaged on this issue with our
international interlocutors and at
the UN Security Council in an ef-
fort to play a balanced and con-
structive role,” he said.

When asked about Indian
defence attaché in Myanmar at-
tending a military parade on the
occasion of that country’s annual
Armed Forces Day on March 27,
along with representatives of
seven other nations, Bagchi said
thatIndia has a “functioning em-
bassy in Myanmar” and the
country’s “ambassador, defence
attaché and other diplomatic of-
ficers, continue to discharge
their regular diplomatic respon-
sibilities”.

He added, “Nothing more
should be read into this event of
attending by our defence at-
taché.”

BJP has already
won 50 seats in
Bengal: Shah

Kolkata: Union Home Minister
Amit Shah on Friday claimed that
the BJP has won over 50 of the 60
seats in West Bengal which have
gone to pollsin first two phases of
the Assembly elections and said
that Chief Minister Mamata
Banerjee has lost from the
Nandigram constituency.

Shah asked people of north
Bengal — which has 54 Assembly
constituencies — tonotgive asingle
seatto TMC, and to support Prime
Minister Narendra Modi for the
holisticdevelopment of the region.

Inarally at Sitalkuchi in Cooch
Behar, Shah said, “It is clear from
the first two phase of the elections
that the BJPwill win more than 50
seats out of the 60 constituencies.
AndDidiislosing the election from
Nandigram. Later Didi's advisor
asked her ‘Didi! Where would you
want to fight from?’ But Didi
replied, ‘Let me fight from any-
where but not from north Bengal
as the people of north Bengal are
not going to vote for me’.” ENS

DMK, Cong
keep insulting
women: PM
in Madurai

Madurai: PM Narendra Modi on
Friday launched a blistering attack
on the DMK and Congress, claim-
ing thattheirleaders “keep insult-
ing women”, while pointing out
that NDA schemes are aimed at
empowering women. Addressing
an election rally in Madurai, seek-
ing votes for NDA candidates, in-
cluding from ally AIADMK for the
April 6 Assembly polls in Tamil
Nadu, Modi said the late chief min-
ister M G Ramachandran's vision
for inclusive development and
prosperous society “inspires us”.

Lashing out at the DMK and
Congress, Modi said they had no
agenda to talk about and alleged
that the two parties will not guar-
antee either the safety or dignity
for the people. PTI

TRACKING INDIA'S COVID CURVE

3@5 CASES: ACTIVE CASES: 614,696
BEGAN TESTS: 245,912,587 | RECOVERIES: 11,525,039
~ ___ CASES DEATHS RECOVERIES TESTS
APRILT 81,466 ‘ 469 ‘ 50,356 1,113,966

NUMBER OF
DOSES
(APRIL 2)

12,76,191

Total sofar:7,06,18,026

STATES REPORTING MAXIMUM CASES

CASES (APRIL1) TOTAL
Maharashtra 43183 2,856,163
Chhattisgarh 4,617 353,804
Karnataka 4,234 1,001,238

STATES REPORTING MAXIMUM DEATHS

DEATHS (APRIL1) TOTAL
Maharashtra 252 56,262
Punjab 58 6,926
Chhattisgarh 34 4,204

Dataason April 1, released by Union Ministry of Health and Family Welfare, Indian Council of Medical
Researchand state governments.

Turmoil in Karnataka
unit of BJP over minister’s
complaint against BSY

EXPRESS NEWS SERVICE
BENGALURU, APRIL 2

THEBJP'S Karnataka unitappeared
to be in turmoil with senior state
minister K S Eshwarappa writing
to the Governor and the BJP cen-
tral leadership, criticising the func-
tioning of Chief Minister B S
Yediyurappa.

Eshwarappa, who is the state
rural development and panchayat
raj minister, has expressed deep
resentment over Yediyurappa in-
terfering in financial matters of his
ministry without consultations
and basically bypassing him while
releasing funds worth crores for
rural roads in the constituencies of
afew legislators.

In his March 31 letter to
Governor Vajubhai Vala, he cited
several instances of “direct inter-
ference by the Chief Minister in the
affairs of departments of other
cabinet ministers in violation of
The Karnataka (Transaction of
Business)Rules, 1977”.

He cited instances such as the
allocation of Rs 65 crore to the

Bangalore Urban zilla panchayat,
whichis headed by G Mariswamy,
arelative of Yediyurappa, for road
development without clearance
from his ministry despite the sanc-
tioned amount for road develop-
ment for the Bengaluru Urbanzilla
panchayat being Rs 1.17 crore.

“It is highly unfortunate that
the Honble Chief Minister know-
ingly issued such orders ignoring
the minister in-charge of the de-
partment. Ifthis trend continuesin
the future - bypassing the minis-
ter and violating rules - I do not
knowwherelstand as the minister
in charge of the department,”
Eshwarappa wrote. He claimed to
have brought the matter to the no-
tice of Prime Minister Narendra
Modi, Union Home Minister Amit
Shahand other seniorleaders. The
BJP national leadership, however,
appeared tobe upset with the min-
ister for writing to the Governor
and making it public. According to
asenior leaderin Delhi, the party’s
top leadershipis viewingitasase-
rious act of indiscipline.

FULL REPORTON
www.indianexpress.com

Can gradually
open up
vaccination:
AIIMS chief
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EXPRESS NEWS SERVICE
NEW DELHI, APRIL 2

AS THE country enters the
third phase of its Covid vacci-
nation drive, AIIMS chief Dr
Randeep Guleria said the need
of the hour is to inoculate more
people and gradually open up
to cover lower age groups —
but this has to be balanced
with the availability of vac-
cines.

Speaking at The Indian
Express Idea Exchange e-event
Friday, Guleria said: “We are a
very large country and if we
were to say that we would
want to vaccinate the entire
adult population for which the
vaccine has been currently ap-
proved, then that would mean
close to one billion people. We
will need two billion doses and
there is no way that we could
get two billion doses if we have
to open it up for everyone.”

According to Guleria, the
challenge is to balance the
doses available “with the num-
ber of people we can vaccinate
based on the priority list”.

“So what I think one needs
to do is to see how the trend is
and if you find that after a
week or 10 days, the number of
people coming for vaccination
are falling, open it up for a
lower age group and gradually
do that. There are people in the
lower age group who are want-
ing to be vaccinated whereas
others who are in the older age
group meet the criteria but still
are reluctant and not willing to
take the vaccine but are hold-
ing up the line,” he said.

The vaccination drive,
which kicked off on January 16,
has been witnessing a luke-
warm response with several
states still not being able to
meet the target of inoculating
their healthcare and frontline
workers.

FULLREPORTON
www.indianexpress.com
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RECRUITMENT NOTICE

The Maharashtra State Seeds Corporation Limited, Akola a
leading Public Sector Undertaking in India, engaged in seed
production, processing and marketing of quality seeds of
various crops and varieties wishes to recruit dynamic
professional for the following post.

e WJ

FOR THE ATTENTION OF THE CREDITORS OF M/s.ULTRA TILE PRIVATE LIMITED

[FORM A |
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. Name of the Post Emoluments | Number of
No. vacancies
01 | Law Officer Rs.35,000/- 1

(On Contract basis for 11| (Consolidated)

Months period) Per Month

RELEVANT PARTICULARS

1. | Name of Corporate Debtor

Ultra Tile Private Limited

2. | Date of Incorporation of Corporate Debtor

25.08.1993

3. | Authority under which Corporate Debtor
is Incorporated / Registered

Ministry of Corporate Affairs
Registrar of Companies, Chennai

Akola

Date 01/04/2021

The detailed advertisement containing qualification/
experience/Emoluments/Age limit & prescribed format of
application etc. is available on Notice Board and in Job List on
our website at www.mahabeej.com. The last date for receipt
of application is on Dated 15/04/2021 during office hours.

(Dr.Prafull Lahane)
General Manager (Admin)

Corporate Identity No. of Corporate
" | Debtor

U26960TN1993PTC025667

Address of the Registered Office
* | of Corporate Debtor

KPM'S SAPPHIRE, No: 26, 11th Avenue
Ashok Nagar Chennai TN 600083 IN

Insolvency Commencement Date in respect
* | of Corporate Debtor

31.03.2021, Order delivered on
30.03.2021. Order received and
acknowledged by IRP on 31.03.2021

Estimated Date of Closure of Insolvency
" | Resolution Process

27.09.2021

Name and Registration Number of the
8. | Insolvency Professional acting as Interim
Resolution Professional

Name: L V Shyam Sundar,
Registration Number:
IBBI/IPA-002/IP-N00262/2017-18/10775

9. | Address and e-mail of the Interim Resolution
Professional, as registered with the board

Address: 3rd Floor, No.17, Gandhi Road,
Alwarthirunagar, Opp To Vinayagar Temple
& Above Samyuktha Scans, Chennai,
Tamil Nadu, 600087.

Email: shyam.ascend@gmail.com

Address and e-mail to be used for correspondence

10. with the Interim Resolution Professional

Address: 3rd Floor, No.17, Gandhi Road,
Alwarthirunagar, Opp To Vinayagar

Temple & Above Samyuktha Scans,
Chennai, Tamil Nadu - 600087.

Email: cirp.ultratile@gmail.com with a
copy marked to shyam.ascend@gmail.com
Landline: 044-43535657,

Mobile: 9884882326(Office)

11. | Last Date for Submission of Claims

14.04.2021 (14 days period reckoned
from the date of commencement of
CIRP. i.e. 31.03.2021)

Classes of creditors, if any, under clause (b) of
12.| sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not applicable based on the
understanding of the IRP as on date.

Names of Insolvency Professionals identified to act
13.| asAuthorised Representative of creditors in a class
(Three names for each class)

Not applicable based on the
understanding of the IRP as on date

(a) Relevant Forms and
(b) Details of authorized
representatives

14.

(a) Web link:
https://www.ibbi.gov.in/home/downloads

(b) Not applicable based on the understanding
of the IRP as on date

entry No. 10.

Submission of false or misleadi

Date : 01.04.2021
Place: Chennai

Name of Interim Resolution Professional

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
acorporate insolvency resolution process of the M/s.Ultra Tile Private Limited on 31.03.2021.

The creditors of M/s.Ultra Tile Private Limited are hereby called upon to submit their claims with
proof on or before 14.04.2020 (14 days period reckoned from the date of commencement of
CIRP. i.e. 31.03.2021) to the interim resolution professional at the address mentioned against

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Claims by Operational Creditors shall be submitted in Form B; Claims by Financial Creditors shall
be submitted in Form C; Claims by workman or an employee of the corporate debtor shall be
submitted in Form D; Claims by numerous workmen or employees of the corporate debtor may be
submitted by an authorized representative on their behalfin Form E.

The claim form can be downloaded from https://www.ibbi.gov.in/home/downloads and be
submitted with proofs to the IRP at the address /email-ID mentioned against entry No. 10

g proofs of claim shall attract penalties.

: LV SHYAM SUNDAR

gl

Signature of Interim Resolution Professional: k_;;_s\ﬂ
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homefirst

Home First Finance Company India Limited,

CIN:U65990MH2010PTC240703,

Website: homefirstindia.com Phone No.: 180030008425
Email ID: loanfirst@homefirstindia.com

DEMAND
NOTICE
Uis 13(2)

You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property and you the below mention has
stood as borrower/co- borrower guarantor for the loan agreement. Consequent to the defaults committed by you, your loan account has
been classified as non- performing asset on 24/03/2021under the provisions of the Securitisation & Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (in short SARFAESI Act). We Home First Finance Company India Limited have
issued Demand Notice u/s 13(2) read with section 13(13) of the SARFAESI Act to the address furnished by you. The said notices are
issued as on 01/04/2021 and these notices state that you have committed default in payment of the various loans sanctioned to you.
Therefore, the present publication carried out to serve the notice as the provision of Section 13(2) of SARFAESI Act and in terms of
provision to the rule 3(1) of the Security Interest (Enforcement) Rules, 2002:

Name and Address of the Account,
Borrower(s)& Guarantor(s)

Details of the security to be

enforced

Amount due as on 24-03-2021}
as per Demand Notice

Sheela SheshraoMandwekar
& Sunil Laxman Kurrewar

House On Plot 68, Ward 76/1, Jeevnoday Gruh Nirman
Sahakari Sanstha, Mouza Hudkeshwar, PH No 37,
GrampanchayatNarsada, Rajapeth Bus Stop, Tahsil Nagpur|
Gramin, Khasra No 1/3, Nagpur Maharashtra 440024

Rs. 3403292/- plus further
interest and other expenses.

Shrikant Umakant Ramteke,
Nitin Umesh Ramteke&
Jyoti Shrikant Ramteke

FlatNo. 278, NIT And NMC, Khas-Mouza Hudkeshwar,Ward
No 76, Sawarbandhe Layout, NgpTahshilNgp, Khasara No
6/2, Plot No 178, Corporation House No.185 Nagpur
Maharashtra 440034

Rs. 671743/ plus further
interest and other expenses.

You are hereby called upon to pay Home First Finance Company India Limited within the period of 60 days from the date of publication
of this Notice the aforesaid amount with interest and cost failing which Home First Finance Company India Limited will take necessary
action under the Provisions of the said Act against all or any one or more of the secured assets including taking possession of secured
assets of the borrowers, mortgagors and the guarantors. The power available to the Home First Finance Company India Limited under
Jthe said actinclude (1) Power to take possession of the secured assets of the borrowers/guarantors including the rights to transfer by way
of lease, assignment of sale for releasing secured assets (2) Take over management of the secured assets including rights to transfer by
ways of lease, assignment or sale and realize the secured assets and any transfer as of secured assets by Home First Finance
Company India Limited shall vestin all the rights and relation to the secured assets transferred as it the transfer has been made by you.

In terms of the Provisions of the Section 13(13) of the said act, you are hereby prohibited from transferring, either by way of sale, lease or
|otherwise (other than in the normal course of your business), any of the secured assets as referred to above and hypothecated/mortgaged

to the Home First Finance Company India Limited without prior consent of the Home First Finance Company India Limited.

Place: Nagpur,
Date: 03/04/2021

Home First Finance Company India Limited

Signed by: AUTHORISED OFFICER,

MANAPPURAM FINANCE LTD.

List of pledges:-

5621,5764,

Authorised Officer
For Manappuram Finance Ltd

GOLD AUCTION NOTICE

The pledges,in specific and the public, in general, are hereby notified that public auction of the gold ornaments pledged in the below accounts is proposed to be
conducted at the following branches on 19/04/2021 from 10.00 am onwards. We are auctioning gold ornaments defaulted customers who have failed to make payment of
his/her loan amount despite being notified by registered letters. Unauctioned items shall be auctioned on any other days without further notice. Changes in venue or date
(ifany)will be displayed at auction centre and on website without any further notice.

AKOLA, INCOME TAX, CHOWK, 110600700018823, 110600730008944, 9562, 110600730010201, 0203, 0204, 0277, 0293, 0294, JATHAR PETH,
111520700026369, 6393, 111520730009455, 111520730010176, 0177, 0188, 0198, 0199, 0214, 0233, 0247, 0255, 0260, 0312, 0333, SHRIVASTAVA CHOWK
AKOLA, 134750700013889, 134750730005660, 5678, VIDHYANAGAR AKOLA, 110770700019514, 9541, 9893, 110770700020005, 0034, 0047, 0058,
110770730007897, 8160, 9284, 9379, 9386, 9448, 9540, 9552, 9664, 9665, 9666, 110770730010275, 0319, 0328, 0347, 0366, 0395, 0403, 0422, AMRAVATI,
ACHALPUR, 138800700000448, 0461, ANJANGAON, 138750700000543, 0550, 138750730000311, JAISTAMBH SQUARE, 122460700034380, 4382, 4407, 4412,
4417, 4420, 4423, 4425, 4427, 4433, 4434, 4435, 4445, 4447, 4450, 4462, 4464, 122460730010635, 0638, 0640, 0641, 0642, 0651, 0655, 0658, 0670, 0690, 0726,
PARATWADA AMARAVATI, 137630700000894, RAJAPETH AMARAVATI, 123250700031886, 3045, 3140, 3884, 3889, 3906, 3942, 3948, 3952, 3970, 3997, 4016,
4022, 123250730014083, 5515, 5727, 6714, 6807, 6847, 6849, 6912, 6960, 6970, 6995, 7033, 7036, RAVI NAGAR AMARAVATI, 115030700035760, 6094, 6295,
6660, 6698, 6739, 6750, 6751, 6756, 6757, 6760, 6773, 6774, 6795, 6802, 6807, 6818, 6823, 6835, 115030730014733, 5619, 5620, 5631, 5632, 5644, 5648, 5650,
5685, 5686, 5690, 5699, 5700, 5701, 5702, 5706, 5718, WARUD, 139250730000329, BHANDARA, GANDHI CHOWK BHANDARA, 138990700000526, 0539,
138990730000344, MAIN ROAD LAKNI, 128980700032330, 2331, 2364, 2370, 2468, 3336, 3409, 3434, 3456, 3458, 3460, 3475, 3479, 3496, 128980730018797,
8821, 8822, 8870, 8906, 8988, 9032, 9067, 9423, 9424, 128980730020409, 0418, 0421, 0422, 0437, 0451, 0556, 0592, 0615, 0622, 0644, MAIN ROAD TUMSAR,
134710700021527, 1582, 1611, 1635, 1648, 1656, 1666, 1667, 1673, 1674, 1675, 1694, 134710730017037, 7080, 7173, 7223, 7251, 7289, 7419, 7471, 7480, 7975,
8229, 8422,8424,8428, 8436, 8467, 8492, 8495, 8524, 8525, 8526, 8575, ZILLAPARISHAD SQUARE BANDARA, 132370700016682, 7231, 7258, 7263, 7267, 7273,
7276, 7302, 132370730013955, 3961, 3966, 6181, 6192, 6196, 6547, 6548, 6549, 6550, 6551, 6552, 6553, 6554, 6572, 6581, 6654, 7210, 7212, 7406, 7415, 7418,
7438, 7443, 7452, 7466, 7473, 7484, 7490, 7511, 7551, BULDHANA, GANDHI CHOWK KHAMGAON, 134210700016475, 6485, 6486, 6493, 6499, 6501, 6507, 6509,
6522,7224,7253,7263, 7274, 7283, 134210730008450, 8684, 8685, 9390, 9674, 9684, 9685, 9708, 9740, 9791, 9792, 9820, 9872, 9876, 134210780000002, JALNA
ROAD CHIKHLI, 132350700025073, 5118, 5376, 5429, 5733, 5734, 5837, 6645, 6647, 6662, 6663, 6683, 6684, 6695, 6699, 6724, 6727,6728, 6729, 6745,6746, 6749,
6757,6778,6780, 6790, 132350730021666, 3526, 3703, 3704, 3705, 3883, 3888, 3889, 4017, 4031, 4145, 4170, 4202, 4215, CHANDRAPUR, AMBEDKAR CHOWK
WARORA, 131860700022060, 2574, 2790, 2792, 2793, 2799, 2881, 2887, 2930, 2957, 3061, 3077, 3124, 3128, 3853, 3891, 3908, 3922, 3958, 3963,
131860730020318, 2120, 2529, 2530, 2531, 2582, 2786, 2910, 3329, 3330, 5312, 5483, 5489, 5520, 5580, 5658, 5691, 5710, 5725, 5740, 5744, 5749, 5756, 5757,
5777,5778,5786, 5808, 5841, 5911,5998, 6106, BALLARPUR, 138940730001674, 1675, BHADRAWATI, 139050700000625, 0627, 139050730004474, KASTURBA
ROAD CHANDRAPUR, 138920700000251, 138920730002784, 2875, WARDHA, KARANJE SQUARE HINGANGHAT, 133230700018675, 8917, 9047, 9870, 9881,
9882, 9885, 9891, 9904, 9921, 9932, 9944, 9956, 9958, 133230730017860, 7868, 7869, 7870, 7895, 7974, 7975, 7976, 8117, 8401, R V NAKA WARDHA,
134280700021152, 1345, 2127, 2160, 2170, 2183, 2185, 2214, 2220, 134280730018159, 8254, 9866, 9915, 134280730020070, 0209, WARDHA, 121270700027745,
7966, 8112, 8113, 8215, 8593, 8666, 8913, 8953, 8956, 121270730022127, 2128, 4031, 4082, 4083, 4125, 4129, 4147, 4170, 4175, 4198, 4211, 4405, 4416,
YAVATMAL, BUS STAND PUSAD, 134620700018241, 8769, 134620730007111, 7418, 7448, PANDHARKAWADA, 134330700038188, 9111, 9262, 9263,
134330700040402, 0563, 0581, 0585, 0641, 0676, 0700, 0702, 134330730053082, 3651, 4981, 5083, 5084, 5085, 5125, 5144, 5173, 5176, 5298, 5299, 5400, 5515,

Persons wishing to participate in the above auction shall comply with the following:- Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful
bidders)by way of Cash on the same day of auction. Bidders should carry valid ID card/PAN card. For more details please contact 9072604049.

CIN-L65910KL1992PLC006623, 1V/470A (old) WB3BA(New),
Manappuram House, Valapad, Thrissur, Kerala - 680 567.
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